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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

Original Application No. 353/2023
In the matter of:
Varun Gulati ...Applicant
Versus

Govt. of NCT of Delhi & Ors. ...Respondents

ACTION TAKEN REPORT ON BEHALF OF DELHI
POLLUTON CONTROL COMMITTEE WITH RESPECT TO
THE NOTICE DATED 19.02.2025.

I, Sunil Kumar, Environmental Engineer, Delhi Pollution Control
Committee, 3th Floor, Block-B, IT Park, Shastri Park, Delhi- 110053,

do hereby solemnly affirm and state as under:

That, I am working as Environmental Engineer, Delhi Pollution
Control Committee and am conversant with the facts of the present
case on the basis of record maintained by Delhi Pollution Control

Committee in its ordinary course.

That, this matter was taken up by this Hon'ble Tribunal on 23.05.2023

and was pleased to direct the “Monitoring Committee” appointed by
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other concerned authorities, including the CPCB and DPCC, The
report may mention consent status, compliance status with reference
to disposal of effluents into drain and its quality, location of these
units in non-conforming area against operation of dyeing factories
operating without the consent/N OC/permission in Bindapur, Matiala,
Ranhola, Khyala, Meethapur, Badarpur, Mukundpur and Kirari,
Delhi.

3. That, this Hon'ble Tribunal on 19.02.2025 taken up the matter and
pleased to direct DPCC to file fresh action taken report.

4. That, no fresh complaint / coordinates was issued from the applicant

in DPCC, so far.

5. That fresh joint inspection was carried out by MCD, BSES, SDM
Office, DJB and DPCC on 08.04.2025, 07.05.2025 & 08.05.2025 on
the basis of complaints received from public. 22 premises/locations

have been inspected by the joint team and details are as follows :

S. No. | Coordinates Date of | Observations and action taken

Inspection | by joint team

1 28.4918037, 08.04.2025 | No jeans dyeing & washing
77.31723649 activity

2 28.48845, 08.04.2025 | ¥ Jeans dyeing & Washing
77.31933 (Unit sealed by SDM official

(Sarita Vihar) in presence of
MCD, DIB, BSES & DPCC.
v Action for levying EDC is

, underway. ;
28.48776144, 08.04.2025 | v Jeans dyeing & Washing
77.31930026 (Unit sealed by SDM official

(Sarita Vihar) in presence of
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MCD, DJB, BSES & DPCC.
v' Action for levying EDC is
underway.
4 28.49419177, 08.04.2025 | No jeans dyeing & washing
77.31873504 activity
5 28.652877, 07.05.2025
| 77.093762
6 28.652843, 07.05.2025
77.093438
7 28.652953, 07.05.2025
77.093330
8 28.652837, 07.05.2025
77.092968
9 28.653232, 07.05.2025
77.093018
10 28.65346, 07.05.2025
77.09326 No Dying/washing
activity was observed
11 28.653740, 07.05.2025
77.093232
12 28.653817, 07.05.2025
77.092886
13 28.653977, 07.05.2025
77.093133
14 28.653972, 07.05.2025
77.093231
15 28.654153, 07.05.2025
77.093140
16 28.654135, 07.05.2025
77.093269
17 28.654148, 07.05.2025
77.092997
18 28.654366, 07.05.2025
77.093028
19 28.658055, 08.05.2025
77.103117
20 28.658359, 08.05.2025
77.102722
28.658403, 08.05.2025
77.102362
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22 28.658447, 08.05.2025
77.102078

Copy of the inspection reports of the above-mentioned units are

enclosed herewith as ANNEXURE-1 (Colly).

6. In view of the above, the present action taken report may kindly be

taken on record.

DEPONENT

VERIFICATION

I, the above-named deponent, declare the contents of the present affidavit are
true and correct to the best of my knowledge based upon the documents and
records available in the office and nothing material has been concealed

therefrom. Verified at New Delhi on this ____ day of May, 2025.

DEPONENT

Verified at New Delhi on this _ day of May, 2025.

2.0 MAY 202 é%/

DEPONENT

NOTARY PUBLYS
GOVT GF NCT OF Dkl
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